In light of order dated 02.01.21, Daily report as regards online Certified

copy of requisitions (as on 05.06.21) :-

1. Total nos. of transactions - 570
(Online requisition for certified copy of orders and judgment)

2. Total nos. of compliance - 550

3. Total nos. of requests pending - 20

Reasons for non- compliance of the requests:-

(i). Files not received from the concerned sections - 18

1. LPA-235/2020

2. Cr. MP-1761/2020
3. ABA-5624/2018
4. ABA-1430/2021

5. WPC-7169/2013
6. WPC-7696/2013
7. BA-2600/2021

8. ABA-9194/2019

9. Cr. MP-411/2020
10. WPC —- 3685/2020
11.WPC-3734/2017
12. WPC - 1800/2020
13.WPC-569/2009
14.WPC-6641/2019
15.WPC - 2554/2020
16. WPC - 38/2017
17.MA -276/2018
18.CR APPL DB —594/2011

(ii). No. of files received and being issued - 01
01. WPC-2013/2020
(iii). No. of Requisitions in which reason for non-compliance

has been mentioned below - 01



a. TR 1197180421091356- Cr. APPL (DB)-594/2011 Order dt. 17.01.2017 does not
tally with uploaded copy.
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